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Shri A. M. Thomas: It iy reported
that in many States, there is much
illegitimate use of gur anq illicit dis-
tillation is one of the reasons why the
gur prices are at a high level. There
are reports like that.

Shri A. P. Jain: Is it a fact that
when the ban was imposed, the U.P.
Government insisted that once it is im-
posed, it should not be lifted until the
end of the seasom for the reason that
the gur would have passed into the
hands of the middleman who will
profit if this ban ig lifted?

Shri A. M. Thomas: That has been
the Central Government's view also.
Otherwise, it would be quite unfair
and it would be encouraging corner-
ing of stocks by middlemen. Not only
that. Bven though the season is com-
ing to an end, we do not propose to
lift the ban beeause it will not benefit
the grower, but it will benefit only
the middlemen.
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Shri Hari Vishnu Kamath: The
laid on the Table of the
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House says that although there is no
specific proposal to open more schools
in different railway zones in accord-
snce with this policy, yet proposals
regarding opening of new schools are
considered on the merits of each case
and suitable action ig being taken
thereon. May I know what are the
criteria for judging the merits of each
case and whether all these new
schools will be distributeq among the
zones on a fair and equitable basis?

Shri Shahnawaz Khan: The criterion
is that proper educational facilities
for the children of railway employees
must be provided. Whether the State
‘Government provides it or not, it is
a matter of convenience and the
actual situation. If in the vicinity of
a railway station or railway colony,
State-run educational institutions are
available, then we prefer that they
should receive education through the
State sources. But where railway
colonies are situated in far-off dist-
ances where there are no privately
run schools and colleges, the railway
administration does not shirk its res-
ponsibility to provide suitable educa-
tion.

Shri Hari Vishng Kamath: The ge-
cond part of my question has not been
answered. Will the new schools be
' distributed among the zones on a fair
and equitable basis?

Shri Shahnawaz Khan: These
schools are distributed wherever they
are required.
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Shri D. C. Sharma: It is the policy
of the railways not to open colleges.
This is what is stated in the statement.
May I know if the college-going
children of the railway employees are
given any stipends by the Railway
Ministry?

Shri Shahnawaz Khan: Every year
the Railways give 1000 scholarships
for technica] education to the children
of railway employees and the child-
ren going to colleges are also eligible
to get those scholarships.

Shri P. Venkatasubbaiah: In the
statement laid on the Table the Rail-
way Administration has confined it-
self only to high school education.
May I know whether they consider
the desirability of providing both
technica]l and college education to
such of the children of railway em-
ployees as have no facilities for col-
lege education?

Shrl Shahnawaz Kham: We assist
them from the Staff Benefit Fund.
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Shri S. C. Samanta: Ig it not a fact
that due to continuoug overflow of
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students in the Kharagpur Higher
Secondary School every year a se-
cond school has been opened bv the
employeeg there; if g0, may I know
whether the facilities mentioned in
the statement are being given to that
institution also?

Shri Shahnawaz Khanm: In fact, we
welcome the opening and running of
schools by the employees themselves
under their own arrangement, and we
subsidise them by giving them plots

of land, buildings and also some
financial aid.
Shri Daljit Singh: May I know

what special facilities
to the students in
colleges?

are provided
these schools and

Shri Shahnawaz Kham: Up to the
primary standard the education is
free. We give scholarships for techni-
cal education. In the staff benefit
fund also there is a committee which
gives assistance to the deserving cases.

Escape of Mr. Walcott

*932. Shri Hari Vishnu Kamath: Will
the Minister of Transport be pleased
to refer to the reply given to Starred
Questions Nos. 6 and 394 on the 11th
February, 1964 and 3rd March, 1964
respectively and state:

(a) whether the inquiry regarding
the escape of Mr. Walcott from Saf-
darjang Airport on the 26th Septem-
ber, 1963 has been completed;

(b) it so, the findings and conclu-
sions thereof; and

(c) if the reply to part (a) above
be in the negative, the stage which
it has reached?

The Deputy Minister in the Ministry
of Transport (Shri Mohjuddin): (a)
to (c). The investigation by the officer
appointed to further enquire into the
escape of Mr. Walcott is still in pro-
gress.





